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1. SIl M V. hhaskar Eao, Chlef General Mdnager, ,9
elecommunlcatlons, A.P.Circle, Hyderabad.

2. Sri n-k.Thakkar, InrectornGeneral and Chalrman,
melecom Commission, New Delhi.

3. Sri K.N. Viswanathan, CGM Maintenance S.T. R.
: Madras 39 Rajajl Salai, Madras~i.

‘4.?3:1 R. Ranganathan, Chief General Nanager Projects, No.3,
' Ethiraj Salai, Madras-105, :

‘5..Sr1 R.K.Takkar, Secretary, Ministry of Communlcatlons,
Govt.of India, New Lelhi. ‘

B. Sri R.K. Takkar, Chalrman, Telecom Board, Sanchar Bhavan, New pelhi.

7. Sri mudh Prakash, Asst.Director General(TE) Min.of Communications,
Dent. of. Telecmn, Sanchar Bhavqn, New Delhi.

8. One copy to Mr.K.,Venkateswar Rao,. Advocate, CaT.Hyd.
9. One copy to Mr.V.venkateswar Rao, advocate, CAT.Hyd.
10, One copy to Mr.N V.Raghava Readdy, Addal.CGsC. CAT.Hyd.

/L&/one spare copy. g
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%, sri Budh Prakash, Asst.Lirector General(
Ministry of Communlcatlons,
Dept.of Telecom,. Sanchar Bhavan,
New relhi, . ' -

TL.)

4, Sri M.V.Bhaskar Rao, Cchief General Manager,
: .felecom, A.P, Clrcle, Doorsanchar Jhavan,

“Hyder abad.
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C.P.90/95 in 0.A.932/93

.94/95
.95/95
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.98/95
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Counsel for the Appllcants. Mr K VEnkateswar RdO in
» . CyF.52/95 in 0.A. 1035/95

L CePy53/95 in 0.A1222/94

C.P.54/95 in O A.12223/94

and. CeP.106/95 in 0.A.1366/93.

MI.V.Venkateswar

Rao, in C.P; 90/@5 OA332/93

in
in
in
in
in
in

0.A.930/93

0.4.948/93
0:A.875/93
0 5h.874/93
0.4.873/93 &
G, A.1250/93

CePe92/95 in 0.4.930/93
C.P+94/95 in 0.A.948/93 .+
C.P.95/95 in C.A«875/93 mf*
C.P.96/95 in 0.A.874/93
C.Pe 98/95 in 0.4.873/93
C.P.99/95 in o.A.1250/93,

.t

Counsel for the Respondentss. Hro.N.V.Raghava Reddy, Addl.CGSC.

in all the C.Ps. .

COFRAM:

THE HDN'oLE MR.R RANGARAJ AN

THE HON'BLE SRI JUS “ICE V.NEELADRI RAC 3 VICE-CHATRMAN

s MEMBER(ADMN )

(Drder pagsed by ¥ondple Justiwe V.Neeladri Lkao,
‘ Vlce chairman)

‘_ ’ 'o--

"All these Contempt Petitdons are closed as by letter
No. TA/LC/5~4/94 at.13-12-95 th=> applicants were informed that the
orders therein will ke inplenﬁhted'subject to the out come of the

SLPs already filed in Supreme Court of India/sSLEs prCPOSed bho be filed.
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